BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

0.A. NO. 93 of 2025

IN THE MATTER OF:

Pyaranagar Welfare and Development Association,
Telangana and Ors. ...Applicant(s)

Versus

Greater Hyderabad Municipal Corporation,
Represented by its Commissioner,
Hyderabad and Ors. ...Respondents(s)

REPORT FILED ON BEHALF OF 7th 8tk §9th RESPONDENT

S.NO INDEX PG NO
1. Report filed by the 7th 8th 9th Respondent 1-3
2. Annexure-I Stage-II Approval G.O.dated 4-6
01.08.2023
3. amexure-l Copy of Notification of forest block vide 7-11
G.0.Ms.462, F&RD Dated:13.09.1974 ]

Place: Chennai W

Date: 19.06.2025 Mrs. H. Yasmeen Ali,
Standing counsel for 7th 8th Oth Respondent
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REPORT OF THE DISTRICT FOREST OFFICER, SANGAREDDY,
" TELANGANA STATE, HYDERABAD

I It is respectfully submitted that, an application has been filed in the Hon'ble National Green
Tribunal, Chennai vide application No. 93/2025 (SZ) by the Pyaranagar Development Association,
represented by its General Secretary against the proposed GHMC Municipal Solid Waste Management

Treatment Disposal facility, and raised certain objections.

2 It is respectfully submitted that, Para No. 5 of the original application it is alleged that.

unlawful construction and establishment of road through Nallavallay Reserve Forest is done. It is
humbly submitted that, the GHMC has applied for diversion of Forest Land for construction of
approach road to the proposed Municipal Solid \aste treatment and  disposal  facility  vide
Lr.No.594/Ac(HES)/EE/SWM/lOI5, D1:17.06.2020 under Forest Conservation Act, 1980.

The pant-il proposals were submitted by the District Forest Ofticer, Sangareddy vide
Rc.No0.457/S6/2020, Dt:04.09.2020 to the Principal Chief Conservator of Forests (1oFF). Telangana.

and the same was submitted to Government of Telangana vide PCCF, Re. No. 15221/72018/FCAL.
Dt:31.12.2021.

The MoEF, GOl has granted in Principal Stage-l approved vide AIG of Forest, GOI.
MoEF&CC. IRO, Hyderabad file No.4-TSB244/2022-Hyd/475, Dt:05.05.2022.

The condition wise compliance report was submitted by the District Forest Ofticer, Sangareddy
vide R.c.N0.457/S6/2020, Dt:06.12.2020.

Accordingly. the stage-Il approval was granted vide G.0.Ms.No.73/EFST(For-1) Dept..
D1:01.08.2023. Due procedure was followed for diverting the area 0.6228. Ha. Forest land in
Nallavally R.F. Hence, no violation occurred in laying the road.
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3: It is respectfully submitted that, at Para No, 11 of original application it is alleged that the g
respondent cleared nearly 50 acres of the land of trees and shrubs and other vegetations. It is
respectfully submitted that, for felling of trees in private/ other government lands permissions has to
be taken under the Telangana WALTA Act, 2002 and as per procedure mentioned and at SI. No. 5 of
G.0.Ms.No. 23 EFS&T (For-lI) Dept. Dated: 05.07.2017.

However, trees were felled in the said land, without obtaining any permission as required under
Telangana WALTA Act, 2002, and Telangana (Protection of Trees and Timber in Public Premises)
Rules 1989. Hence, a case has been registered against the Executive Engineer, Municipal Solid Waste
Management Project Wing, GHMC, Hyderabad and In-charge of Pyaranagar MSW Project O/o the
GHMC, Tankbund, Hyderabad and also Sri R.Ram Mohan Rao, Project Head, Municipal Solid Waste

Management Project, Pyaranagar O/o the Hyderabad Integrated Municipal Solid Waste Ltd.. for
felling of trees without prior permission.

Further action will be taken as per the relevant rules in force, after due inquiry is completed.

4. It is humbly submitted that, Para No. 13 of original application it is alleged that the GHMC
never acquired any land for Solid Waste Management Facility Project and obtained clearance for

diversion of forest land and in Nallavally Reserve Forest for construction of approached road.

It is respectfully submitted that, the proposals for Diversion of Forest land for construction of |
approach road is processed as per the Forest Conservation rules and the Forest Act. 1980 only. While
submitting the Part-l proposals for diversion of Forest Land for construction of road for Municipal
Solid Waste Treatment Project, the User Agency Viz GHMC has submitted that the land to an extent of’
152 Acres located in Pyaranagar Village, Gummadidala Mandal has been acquired by GHMC from
Revenue department and duly signed by the Commissioner, GHMC, Superintendent Engineer. Solid

Waste Management, GHMC and Executive Engineer Solid Waste Management. GHMC. Hyderabad.
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5. It is respectfully submitted that, Para No. 14 of original application it is alleged that. the Solid
Waste Management Treatment and Disposal facility will pose serious Environmental risks at

Nallavally Reserve Forest nearby lakes. the villagers of Pyaranagar village.

It is submitted that. necessary adequate measures will be put in place and conditions will be
imposed. if required. as specified under conditions while granting stage-Il approvals under Forests
Conscrvation Act. 1980. to prevent any damage to the existing lora and fauna, as mandated under

Condition No. 19 of Stage-Il approval proceedings.

PMace: Hyderabad

Date: 19.06.2025. (,}1 b(ve

District Forest Officer.
Sangareddy.
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GOVERNMENT OF TELANGANA

Telangana State Forest {Conservstiol) Ast, 1980 = Diversion of 0:6228 ha
of Forest lanid for laylig 8pproach raad to the proposed Municipal Solld Waste
(MSW) treatment and. disposal Facllity of GHMC at Nalfavelly(V), Nallavelly |
RF, Sargareddy Dist., In favour of Superintending. Engineer (SWM), GHHMC,
Hyderabad, ~ Final (stage-11) approval - Accprded - @rdets « Issued.

T

ISP 7 [P

ENVIRGNNENT, FORESTS; SCIENGE & FECHNOLOGY (FGR.T) DEPARTMENT

G.OMENo 7S . bated:01.08.2023 i
» Resd the following:-

1,From the RCEF (HoFF),T:S. Hyd LriNe,5221/2018- FEAL,
Dated: 31.13.2021. L
2.Goxt. Letter.No.397For.2 {1)/2022, Dtr24.01.2022.
3sFrofn tha Assistant Inshiector Geileral of Forests(Central),
&gl, MaEF& GG, Tntegrated Regjonal-Office, Hyd., F.NoA-
TSB2A4[2022-1YD 475, dEOSHER02Z. -
R 4. Front the BCER(HOFF), T.5., Hyd.; REEND £FELFCO3/24/
7 s 2022(1), Dated:07.00.2023, K
i 5.Govt. Letter Mo, 397For(1)/2022, Datedr08.03.2023.
§ ’ . G.from the Beputyinspecior Geneidl OF Frrests(Central),
GoI, MoEF &CC, IR, Hyd,, €.No4ASB8244/2022-HYD/288,
'Dt.28,04.2023. '
Kook

A4

[

Ipstheeletter 1% pead ahave, the Pel: Ehief Corservatar oF Forests, ES., .
Hyderabid has fumpished:a pragosa) foi divgtsint 060:6228 fia 'of forest: fand. |
Yo layitg appreach soad 1o the proposed Mildpal Spligh Waste (MSW) :
" Ireafateot and dispesal fEly oF GHWME 4t Nalfaellyed); WNallavelly RF,
Sangareddy Dist., In Faveur of Superintending Engihger {SWM), GHMC,
. Hyderabad.

=52, In the letter 3™ tead above, the Midistwy: of Envirenirént & Farests ‘Gol
"+ ‘Haxe granted In-principle [Stade-T) approval for the groposal forwarded yida
CJetter 2V fead above, stbject to fulfiliment of the conditions stipulated
Shemmer, L R : |
w3~ ‘In the letter 5% read above, Gaverrunént of Tefargans hive Sent the

“report of compliance on the conditions stipulated by Gol, as submltted by the
“Phincipal ChiefConservator of Forests. (HoFF), Telangana Stats, Hyderabad in
=h1S Tetter 4" read .above, to the Ministry of Environemeént & "Fatests, IR@,
YHyderabad, for according necessary approval:

AV In'the 1etter 6™ réad above, the Centval Governmient have granted
“final -appraval for the proposal in para 1 above, under Sectian2. of the Fopest
4(G)-Act, 1980, subject to fulfillment of the conditlons stiptifated thareln, .
'§';‘“‘ - Accordingly, Government hereby accard final (Stage-IT) approval for
‘Biyersion ‘oF *0.6228 ha of forest land for laylng approach road o the
proposed Municipal Solild Waste (MSW) treatment and disposat Facility of
GHMC. _at_Nallavelly(V), Nallavelly RF, Sangareddy Dist, In favour of
‘Superintending Englneer (SWM), GHMC, Hyderabad, upder section~2 of the

.Fp‘rxéféo Conservation Act, 1980, subject to [ulfiltment af tho falgwing
ngitions;-

(':. w= [
s SK. > b2

T .Legal status of the diverted forest land shall remaln urchangeed.
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ile Demarcatjon of ithe proposed forest area shall be carrléd out by

‘ ergstipg 4 feet high cenment ¢oheréte pllfars duly numbered at an
Interval of 20 meters by the State Forest Department from the
amotht clalmed. to be reallzéd «frop the User Agency and report
corpliance within 3 month from’ the date of Issue of this letter.
Forest Tand shall not be handed -ovgr to. fhe user agency till the
dethacation (5-compléted 3nd. compijance ireported ta the central

government. | vyt e

fli. COMPENSATORY AFFORESTATIO

@ The Stote Forest Department shall carry out cdmpensatory
sffordstation iy the identified dedraded fopest [and over an extent
of 320 ha_ if. KodeKarichi Resefve Forest of Sangereddy Range,
ifrart e amount; which has ajready been reallzed from the User
Ag,ehty; ! t s 3 4 .

b ‘Degraded forest lasd :itfignﬁﬁef‘dr- for GA pUcpose and CA scheme

. -shall «not be chapged withouti prlor -approval &f the .Central
G@M&@ﬁmgqb. © s

ugs . R
W RdditighEl BRGINCor e e Bresen VEILSNPYY of the diverted

fofest lafd, TF any; *b;é&bfﬁ‘ﬁiﬁfa}ﬁe}é}%gr Fevision, of the same by the
Hoi'bl ‘Stiptame: Gours of THdix: fnvfuturs, shall be.chiarged by the -
State Goverpntent from the.User Agescys, '

V. While construgting the voad, measures &9 provide éeatn'ieSS
movement of Wid antingls shall be énspred. by way-8f ‘eonstructing
one: unider pags of To-15 feck 670 45d 5:6'feet height at the cost of
the project. THe 4SeT dhisiicy 1o consultation with The Jocal, DFO
shiall.catcyatitithis work and coripllaite ceported to tifsoffice;

Thie dygout-mistarilfaverburdely siiall B dumped Sutside the forest
area. Stordge:ar any-fiateriat shall fo} bé-donen therfarest area.
; SiFe

vi.

. wii.  The usér agénty shall endedvour o mitilinize the Felllag of trees
7 existing o the forksk (gnd proposed fo be wiilizell to e exteat

possible. Wherever Recessary, £8lI5G, Sl & esrtied out by the
SFD and: forést;prodUce shall be fakeninto govarmpientaceount for
, furtherdisposal at thecost af user agéey. . T :
Vil

Yorns
e,

The layout plan of the propased road shall-fet ‘be changed wit

= the prior approval of the Central Goverament.. e hout

;.'-',':‘3- e ; i R - ) »

‘¢ The user agency bas to treata a five] fendng. hy plepting il

g grawing tree speces In 4 rows { at-a spacing of 2m x 2m) ail
: around the boundary of the Salid Waste Treatment & Disposa)
. Facllity (within che UA's land)and report complianca, ‘

% - Speed breakers.shall be construcied alon

Xt : € construcied along the raad at an Interval of
.5 150-200 meter by the User Agefcy to prevent any collision of
ii'” -y wvehicles.witir wild animals.

" ‘Np_additional or new path shail be construgted Inside the farest
-area for transportation of constructlon materials for exacuton of
=iz e project work., ' -

by

B4 :ﬁ“:eq&!gg of Solid \Yaste Treatment and Dis

RS posal Facility tatvards
g i existing Torest houndary shall be done with compou;%g vall by g:z
S oo ar agancy.

LA annRd barrder sholl be established hy
ROl fram the existing highway and a gate at the entry of
e dfeatment and disposal facliity te prevent entrp of private

: ..lh #,;-H\o ‘{P’“CICS shall ba paxkqd an lh]s ‘Qad an“ ﬂPPmpﬂntQ
Qefonanmars 1o he aisplayed w tug regard,

the uset agengy ay the
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xlv, Municlpal selid waste of '#ny garbage shall be dumped on the forest

land includinig the FL diverted Rir thie corsttuction of Foad at any
point of time.

XV, No Jabour camp shall be established fnside the forest area.

xvl. It shall be the responsibility of the User Agency to ensure that the
labourers & staff engaged In execution of work do not cause ary
damage ta the pearby forest flora and fauna.

xvii, The total forest area utiiized for thie groject shafl not exceed
0.6228 ha and the forest area diveried shall not be used for any
purpose othier tfian thise stiown ip tiigdiversion proposal;

Xvill. The fatest land jproposed for diverslon shalf wnder no circurmstances
be fransfetved or sublet 1o atiy othéi agency, departinent or person
without prior approval of the Government of india.

xix. Any other conditions that the Midistry of Environment, Forest &
Climate Change may stipulate from e totime 18 the interest of
conservation, proteition and developmientdlforests:a nd wjldlife.

xx.  Violakion of any of these copditions will ampunb ko viclatian of e
.. Fdrest Conservation act, 1980 and ackian wwould Be takep as per the
- pravailing act/Rules and MoEFREC Guideline :ENG11-42F2017-FC,
dt~29.01 2018.
“* A complidgnce report on the condifions stipulpted abpve shall be
stbsmitted by the Forest Department fn slx morkhs time: fron the date of
1ssue of forest diversion order by the stdte goveriinentto theuser agency.

8. " The Pripcipal  Chief Cansetvator -of- Forests, Telahgane State,
Hyderabad shall take necessary action decordingly. '

*-(BY ORDER AND IN THE NAME OF THE GOVERNGR OF TELANGANA)

i

SANTHL KUMART,
L. CHIEF SECRETARY TO'COVERNMENT &
SPECIAL CHIEF SECRETARY TO- GOVERNNMENT {FUREST).
ie-Principal Chief Conservator of Forests (HoFF),
Telangana State, Hyderabad.
& Deputy-Conservator of Forests (C), .
sovernment of India,
Alnistry of -Enviranment, Forests & Cmate Change,
;Regjopal Office (South Eastern Zone). ]
‘1%& 2° floor, HEPC Building, No.34, Cathedral Garden Road,
Nungambakkam, Chepnal - 600 034 BN
Re’ RO(Central)Sub Office, IRO, Aranya Bhavan, Hyderabad.
:*The Commissloner, GHMC, Municipal Complex, Hyderabad-300004.
}sgt/z Superintending Engineer (SWM}, GHMC, Hyderabad,
f .' y ’ .- SF.
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